File No.HR-29/67/2021-HR-FSSAI
1/5861/2022

SS{:I I FOOD SAFETY AND STANDARLS

AUTHORITY OF INCLA
HTi ru:-r-l'-l..v ui— # & Aty IDu:-l'.lu'_l
Uy o Mot it F sy Vbl Suinni v 1

AR @Tel GR&T SR A wifgasor

(TeT GRaM 3iR Aa 3rfafa, 2006 & dEa wefid Ua denfid wfdaon)
GIRERICERERIN)
TheIU Yo, Plea s, 7 & - 110 002

T ST estt@fssai.gov.in Tudh T : 011 2323 1679

Date: 12t October, 2022

OFFICE ORDER / FrIfei 4T E 407/2022

Subject: Partial Modification in Office Order No. 11/2022 dated 18" January, 2022- reg.

In partial modification to the office order no. 11/2022 dated 18t January, 2022, declaring
CPIOs and Appellate Authorities, following changes/ modifications has been decided with the
approval of the competent authority:

Sr. |Divisions [Units under|CPI1O Appellate Authority
No. various Divisions

2 General Administration and|(g) Legal Services[Shri Manish Kumar[Shri Umesh Kumar
Policy Coordination Division [Unit Bhaskar, Deputypain, Joint Director
Director

2. Other contents of the Office Order No. 11/2022 dated 18th January, 2022 read with office order
No0.305/2022 shall remain unchanged.

Yours faithfully

Digitally Signed by Keerti
Raj
Date: 12-10-2022 16:54:20
Reason: Approved
(Keerti Raj)
Assistant Director(HR)
To:-
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1. Officer Concerned.

2. All Directors/Heads of FSSAI HQ.

3. All Directors (Regions/Labs) of FSSAI

4. GA Division, FSSAI, HQ-for necessary action.

5. IT Division — for uploading on website and e-office dashboard.



